
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH AT NEW DELHI 
ORIGINAL JURISDICTION 

ORIGINAL APPLICATION NO. 555 OF 2024 
 
IN THE MATTER OF: 
News item titled "India lost 2.33 million hectares of tree cover since 2000 
Global Forest Watch" appearing in The Indian Express date 13.04.2024. 
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Filed by: 
 

Filed on: 31.05.2025 
New Delhi 

 

[Avijit Mani Tripathi] 
Advocate for Respondent No.20 

Standing Counsel for State of Meghalaya 
B-17, Fourth Floor, Jangpura Extension, 

New Delhi – 110 014 
Phone: +91-9958537705, 011-43582788 

Email: avijitmani@gmail.com 
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